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Action Taken Report
In the matter of
Original Application No. 132 of 2021
(I.A. No. 122 of 2021)

Manoj Joshi (Applicant)
Vs

State of Uttarakhand & Ors. (Respondents)

In compliance of the order passed by the Hon’ble National Green
Tribunal, Principal Bench, New Delhi on dated 24.06.2021, inspection of
3- Stone Crushing Units - i) M/S Shri Maa Nanda Crushers, Vill. Darmin,
Betalghat, District Nainital, ii) Shri Maa Girja Stone Crusher, Vill. Tallgaon,
Betalghat, District Nainital, and iii) Baijnath Stone Industries Pvt. Ltd., Vill.
Tallgaon, Betalghat, District Nainital was carried out by the Joint Inspection
Team on dated 17.08.2021. Compliance status were assessed in the light of State
Stone Crusher Policy and air pollution control measures prescribed under the
Environment (Protection) Rules, 1986 as amended time to time.

Copy of inspection report along with Annexures is enclosed as Annexure-1.

Based on the recommendation of the Joint Inspection Team, the Uttarakhand
Pollution Control Board has issued necessary directions to all 3- Stone Crushing
Units under section 31(A) of the Air (Prevention and Control of Pollution) Act,
1981 as amended on dated 06.10.2021. Copies of directions issued to individual
stone crushing unit is enclosed as Annexure-2, 3 and 4.

In compliance of directions of the Hon’ble NGT, joint inspection report is
uploaded on website of the Uttarakhand Pollution Control Board. Inspection
report is available at: htips:/ueppeb.uk.gov.in/pages/display/214-inspection-
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Joint Inspection Report of

Stone Crushers at Betalghat, Distt. Nainital (Uttarakhand)
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Original Application No. 132/2021
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State of Uttarakhand & Ors.
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JOINT INSPECTION REPORT OF STONE CRUSHERS AT BETALGHAT, NAINITAL
(UTTARAKHAND)

IN THE MATTER OF

MANO] JOSHI VS STATE OF UTTARAKHAND & ORS.
(0.A. NO. 132/2021, 1.A. NO. 122/2021)

Background:

Hon'ble NGT, Principal Bench, New Delhi passed order on 24.06.2021 in the matter of
Manoj Joshi Vs State of Uttarakhand & Ors. (DA No. 132/2021, 1A Ne. 122/2021) for joint
inspaction of following stone crushers:

1. M/s 5ri Maa Nanda Crusher

2. M/s Shree Maa Girja Stone Crusher

3. M/s Baijnath Stone Industries
Relevant para of the Hon'ble NGT order is as below: -

*Z. Having regard to the averments in the application, which are sought to be supported by
photographs annexed and the medio reports, we find it appropriate to require a joint
Committee of CPCB, State PCB, SEIAA, Uttarakhand and the District Magistrates concerned,
Nainital, to undertake visit to the sites and ascertain the compliance stotus of functioning of
the soid stone crushers. The State PCB will be Nodal Agency for coordination and
complionce. The Committee may give its report within two months by email ot Judicial-
ngt@gov.in preferably in the form of searchable PDE/ OCR Support PDF and not in the form
of Image PDF and also uplood the same on website of State PCB simultaneously so that the
concerned parties/Departments con access the same for further course of action.

List for further consideration on 08.10.2021.

Copy of the referred order of Hon’ble NGT is enclosed at Annexure-1.

In pursuant to the said order, joint inspection of stone crushers referred above was carried
out on 17.08.2021 by a team comprising following officials:

1. 5h. Anurag Arya, Sub-District Magistrate, Koshya Kutauli

2. 5h. Runa Oraon, 5c. ‘D', CPCB, Lucknow
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Dr, R.E. Chaturvedi, Regional Officer, UKPCB, Haldwani,
5h. Rajpal Legha, Deupty Director, Geology and Mining, Mainital

Sh. Kundan Puri Goswami, Mayvab Tehsildar, Kosyvakutali, Nainital

ol B

Sh. H. C. loshi, ASD, UKPCB, Haldwani

Member of SEIAA could not join for inspection as tenure of SEIAA has been completed and

hance no representative was present. Salient detalls, observations and recommendations

based on inspection are as below:

1. M/s S5ri Maa Manda Crusher, Maini Chowk, Betal Ghat, Vill. Darmin, Betalghat, Distt.
Nainital [UK)

I M/fs 5ri Maa Nanda Crusher (hereafter referred as “the unit”) is spread over an area
of 2.138 Ha [Khasra no. 71, 72, 73, 74 of khata no. 19 [for stone crusher) and Khasra
no. 78,79,80b,99,105,106,121,122,123,1002,124,101,103 and 104 of Khata No.
4,16,19,24,25}. The unit has crushing capacity of 200 Ton Per Day, which is further
increased to 45 Ton/Hr vide UKPCB order dated 07.12.2018. During inspection, the

unit was in operation. The process flow chart of the unit is attached as Annexure-2.

Fig. [01) Location of the Unit from the River (Source; Google Earth]
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As informed by the unit representative, the operating hours of the unit is 8.00 AM to
6.00 PM.

The unit has been granted permission for installation of stone crusher on 01.07.2015
from Industrial Development Section, Govt. of Uttarakhand for the period of 03
years, which is further renewed on 05.03.2019 for 05 years (19.11.2016 to
18.11.2021).

District Magistrate, Mainital granted permission for storage of mineral on
25.03.2017, which was valid upto 05 years or renewal of stone crusher. The unit was
granted storage capacity of minerals of 61140 Cu. M (one time) and 100000 Cu. M
{Annual), which is reduced to 50,654 Cu. M (one time) and 85000 Cu. M{Annual) vide
order dated 04.05.2019 for the period upto 18.11.2021.

The unit has been granted permission for installation of stone crusher as per state
govt. policy namely ‘s & Wi &7 &g =W =N, whfen e @

OeaUEAT MM A, 2011 (hereafter referred as state policy 2011)
(Annexure-3).
The unit receives raw material (dust, stone, sand etc.) through auction by the District

Administration, which is stored in the unit premises. During inspection, approx.
45660.61 Ton of raw material was found stored in the unit premises as per details
submitted by the unit on the portal of Geology and Mining Unit, Directorate of
Industries, Uttarakhand (Annexure-4). Details of purchase and sale for the financial
year 2020-2021 and 2021-2022 (till 16.08.2021) of the unit is attached as Annexure-
5.

The unit has been granted Consent to establishment of stone crusher on 19.05.2017.
The unit has been granted CCA (Consolidated Consent & Authorization) by UKPCB,
which is valid upto 18.11.2021 for crushing capacity of 45 MT/Hr. (11250
MT/Month).

The unit is meeting its fresh water requirement through one borewell. Mechanical
flow meter is installed at borewell. As per log book, avg. fresh water consumption of
the unit is 6.38 KLD (for the month of July 2021). The unit has not obtained NOC
from CGWA as NOC not required for water consumption less then 10 KLD. Notified
by Ministry of Jal Shakti vide 5.0. 3289(E) dated 24.09.2020.
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Water is required by the unit for screening, sprinklers and road dust suppression
purposes. It has been informed that water for road dust suppression is received
through tankers from vendors/nearby villagers.

Waste water generated from screening plant is sent to settling tanks (02 nos.) and
after settling of sludge, supernatant water it is recycled back in the process. During
Inspection, it was observed that kacha tank is also used as settling tanks,

settled sludge is found disposed off on land.

The unit has provided water sprinkler at unloading/transfer point of stone crushers.
But, water sprinkler is not having required pressure. During inspection, water
sprinkler was operational. Location of water sprinkler installed in unit is annexed in
(Annexure No. 6).

During inspection, fugitive emission was not found. However, ambient air quality
manitoring with respect of Suspended Particulate Matter near stone crusher was
carried out by third party MoEF & CC recognised lab on 23.07.2021 (Annexure-7)
and as per report, Suspended Particulate Matter is meeting with the stipulated
NOrmes.

As per state policy 2020 issued on 21.07.2020 {Annexure-8), all stone crushers
installed previously should provide ducting and scrubbing system in cover shed to
arrest dust within 03 months from date of issue of state policy 2020. The unit is yet
to install ducting and scrubbing system. During inspection, installation of system is in
progress,

The unit is meeting the area criteria of 1.5 acres for establishment of stone crusher
as per the state policy 2011.

The unit has provided tin sheet wall having height approx. 15 ft.

The unit has provided tin shed in primary crusher and secondary crusher to control
noise pollution. During inspection, noise monitoring near process area and boundary
wall was carrled out and value are observed as 70 db and 52 db respectively as
against stipulated norms of 75 db.

The unit has not provided adequate green belt as per state policy 2011.

The unit has not provided complete metaled road as per state policy 2011,

As per said policy, site inspection by Sud-divisional Magistrate of area concerned,
Divisional Forest Officer or his representative, representative of UKPCE, Geologist,
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District Task Force Office and Mining Officer/Mine Inspector has to be carried out for
proposed stone crusherfplant. The site inspection of the unit was carrled out on
29.12.2014 and as per report, proposed site for the unit s meeting with siting
criteria as per state policy 2011 except residential building, which was given for lease
to the unit for 15 years (copy of the inspection report is annexe as Annexure-3).

XXl  Further, Joint inspection of the unit was carried out on 04.03.2020 by six-member
committee comprising Sub-District Magistrate, geologist, UKPCE, Technical Assistant
|Geology), Officer Surveyor and typist. As per report, the unit (primary crusher) is
located at 105 m as against 100 m from Perennial River as per state policy 2011

lcopy of the inspection report is annexe as Annexure-10).

2. M/s Shree Maa Girja Stone Crusher, Vill. Tallagaon, Betalghat, Distt. Nainital (UK)
l.  M/s Shree Maa Girja Stone Crusher (hereafter referred as “the unit”) is spread
over an area of 1 185 Ha {Khasra no. 319, 320, 329, 336, 337, 338, 340, 330, 331,
332, 333, 334, 335, 347 and 348 a). The unit has crushing capacity of 30 Ton/Hr.

During inspection, the unit was in operation. The process fiow chart of the unit |s

attached as Annexure-11.

MR s .
Fig. (02) Location of the Unit from the River (Source: Google Earth)
.  As informed by the unit representative, the operating hours of stone crusher is

2.30 AM to 5.30 PM.
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The unit has been granted permission for installation of stone crusher on
16.12.2016 from Industrial Development Section, Govt. of Uttarakhand for the
period of 05 years.

District Magistrate, Nainital granted permission for storage of mineral on
25.04.2017, which was valid upto 15.12.2021. The unit was granted storage
capacity of minerals of 22050 Cu. M (one time) and 68150 Cu, M (Annual), which
Is increased to 26392Cu. M (one time} and 79177 Cu. M{Annual) vide order dated
17.06.2019, which is valid upto 15.12.2021.

The unit has been granted permission for installation of stone crusher as per

state govt. policy namely “3a01WE 219 F97 ShifeqT ﬁﬂl’, mi'rs?-rn’lﬂ Wi,
Alage F=hfA oRie, @ AEw o BT e 3w A3, 20050

{hereafter referred as “state policy 2015") (Annexure-12)

The unit has recsived crushing raw material (dust, stone, sand etc.) through
auction by the District Administration, which is stored in the unit premises.
During inspection, approx. 47382.33 Ton of raw material was found stored in the
unit premises as per details submitted by the unit on the portal of Geology and
Mining Unit, Directorate of Industries, Uttarakhand (Annexure-13). The stored
raw material quantity is less than the permitted quantity. Details of purchase and
sale for the financial year 2020-2021 and 2021-2022 (till 16.08.2021) of the unit
is attached as Annexure-14.

The unit has been granted Consent to establishment of stone crusher on
22.09.2017. The unit has been granted CCA (Consolidated Consent &
Authorization) by UKPCB, which is valid upto 18.11.2021 for crushing capacity of
6000 MT/Manth.

The unit is meeting its fresh water requirement through one borewell,
Mechanical flow meter is installed at borewell, As per log book, avg. fresh water
consumption of the unit is 15.72 KLD (for the month of July 2021). The unit has
obtained NOC from CGWA on 27.07.2021, which is valid upto 26.07.2024.

Water is required by the unit for screening, sprinklers and road dust suppression

purposes,
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Waste water generated from screening plant is sent to settling tanks (02 nos.)
and after settling of sludge, supernatant water is recycled back in the process.
Settled sludge is found disposed off on land.

The unit has provided water sprinkler at unloading/transfer point of stone
crushers. But, water sprinkler is not having required pressure, During inspection,
water sprinkler was operational. Location of water sprinkler installed in unit is
annexed in (Annexure No. 15)

During inspection, fugitive emission was not observed. However, ambient air
quality monitoring with respect of Suspended Particulate Matter near stone
crusher was carried out by third party MoEF & CC recognised lab on 26.07.2021
(Annexure-16) and as per report, Suspended Particulate Matter is meeting with
the stipulated norms.

The unit has provided tin sheet wall having height approx. 15 ft.

The unit has partially provided cover shed in conveyor belts.

The unit has provided tin shed in primary crusher and secondary crusher to
control noise pollution, During inspection, noise monitoring near process area
and boundary wall was carried out and value are observed as 70 db and 52 db
respectively as against stipulated norms of 75 db.

The unit has provided green belt outside tin boundary wall. The unit has not
provided three layered green belt as per State Policy 2015.

The unit has provided metaled road as per state policy 2015,

As per state policy 2020, the unit has to provide ducting and scrubbing system in
cover shed to arrest dust. During inspection, installation of ducting and scrubbing
system is in progress.

As per said policy, site inspection by Sud-divisional Magistrate of area concern,
Divisional Forest Officer or his representative, representative of UKPCE,
Geologist, District Task Force Office and Mining Officer/Mine Inspector has to be
carried out for proposed stone crusher/plant. The site inspection of the unit was
carried out on 27.09.2016 and as per report; proposed site for the unit is meeting
with siting criteria as per state policy 2016 (copy of the inspection report is

annexe as Annexure-17).
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3. M/s Baijnath Stone Industries Pvt. Ltd., Vill. Tallagaon, Betalghat, Distt. Nainital (UK)
. Mfs Baijnath Stone Industries Pvt. Ltd. [hereafter referred as “the unit™) is spread
over an area of 1.855 Ha [Khasra no. 348a, 349, 350, 351, 352, 3533, 3552, 3543,
291a and 291sa). The unit has crushing capacity of 50 Ton/Hr. During inspection,
the unit was in operation. The process flow chart of the unit is attached as

Annexure-18.

Fig. (03) Location of the Unit from the River (Source: Google Earth)

Il.  As informed by the unit representative, the operating hours of stone crusher is
8.00 AM to 6.00 PM.
. The unit has granted permission for instaliation of stone crusher on 20.12.2016

from Industrial Development Section, Govt. of Uttarakhand for the period of 05

years .

IV,  Districk Magistrate, Nainital was granted permission for storage of mineral on
27.04.2017, which is valid upto 19.12.2021. The unit is granted storage capacity
of minerals of 52650 Cu. M [one time) and 100000 Cu. M (Annual).

V. The unit has been granted permission for installation of stone crusher as per

state govt. policy namely “3FUTEE #2i9 FIN AR OHE, AEEd &5 @,
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(hereafter referred as” state policy 2016") (Annexure-19).

The unit has recelved crushing raw material (dust, stone, sand etc.) through
auction by the District Administration, which is stored in the unit premises.
During inspection, approx. 40111.74 Ton of raw material was found stored in the
unit premises as per details submitted by the unit on the portal of Geology and
Mining Unit, Directorate of Industries, Uttarakhand (Annexure-20). Details of
purchase and sale for the financial year 2020-2021 and 2021-2022 (till
16.08.2021) by the unit is attached as Annexure-21.

The unit has been granted Consent to establishment of storie crusher on
10.04.2018. The unit has been granted CCA (Consolidated Consent &
Authorization) by UKPCB, which is valid upto 19.12.2021 for crushing capacity of
12000 MT/Manth.

The unit is meeting its fresh water requirement through Koshi river. No flow
meter is installed at water intake point. As informed by the unit representative,
permission from irrigation department has been obtained. But, the unit has not
provided the document.

Water is required by the unit for screening, sprinklers and road dust suppression
PUrposes.

Waste water generated from screening plant is sent to settling tanks (02 nos.)
and after settling of sludge, supernatant water it is recycled back in the process.
During inspection, overflow from the settling tanks was spread over nearby low-
lying area within premises.

Settled sludge is found disposed off on land.

The unit has provided water sprinkler at unloading/transfer point of stone
crushers. During inspection, water sprinkler was operational. Location of water
sprinkler installed in unit is annexed in (Annexure No. 22)

During inspection, fugitive emission was not found. However, ambient air quality
monitoring with respect of Suspended Particulate Matter near stone crusher was
carried out by third party MoEF & CC recognised lab on 26.07.2021 [Annexure-
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23) and as per report, Suspended Particulate Matter |s meeting with the
stipulated norms.

The unit has provided tin sheet wall having height approx. 15 ft.

The unit has provided cover shed in conveyer belts. However, some of the
conveyor belts are covered with cloths,

The unit has provided tin shed in primary crusher and secondary crusher to
control noise pollution. During inspection, noise monitoring near process area
and boundary wall was carried out and value are ghserved a5 65 db and 56db
respectively as against stipulated norms of 75 db.

The unit has not provided green belt as per State Policy 2016,

The unit has provided metaled road as per state policy 2015.

As per state policy 2020, the unit has to provide ducting system and scrubbing
system in cover shed to arrest dust. During inspection, installation of ducting
system and scrubbing system is in progress,

As per said policy, site inspection by Sub-divisional Magistrate of area concern,
Divisional Forest Officer or his representative, representative of UKPCE,
Geologist, District Task Force Office and Mining Officer/Mine Inspector has to be
carried out for proposed stone crusher/plant. The site inspection of the unit was
carried out on 30.11.2016 and as per report; proposed site for the unit i< meeting
with siting criteria as per state policy 2016 (copy of the inspection repart is

annexe as Annexure-24),

Recommendations:

It is evident from above observations, all three stone crushers were not observed
completely complying with the stipulated conditions of permission granted by Industrial
Development Section, Govt. of Uttarakhand and District Magistrate as well as conditions
stipulated in State policy 2020. All stone crusher may be directed to comply with

following:
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1. M/s Sri Maa Nanda Crusher, Naini Chowk, Betal Ghat, Vill. Darmin, Betalghat, Distt.
Nainital (UK)

a)

b}
c)

d)

el

The units should provide ducting and scrubbing system in cover shed to arrest
dust.

The unit should provide ad equate pucca settling tanks for wastewater treatment.
The unit should provide water sprinklers with Proper pressure as per state policy
2020.

The unit should provide adequate green belt as per 5tate policy 2011.

The unit should provide complete metaled road as per State policy 2011,

The unit should maintain proper logbook for water tankers used for sprinkling.
The unit should ensure compliance of all conditions as per permission granted by
Industrial Development Section, Gowvt, of Uttarakhand, District Magistrate and

UKPCB as well as conditions stipulated in State policy 2020(3tra 1 (g

HEAT 2)).

2. M/s Shree Maa Girja Stone Crusher, Vill, Tallagacon, Betalghat, Distt. Nainital (LK)

b)

d)

e

The units expedite to install ducting and scrubbing system in cover shed to arrest
dust.

The unit should provide water sprinklers with proper pressure as per state policy
2020.

The unit should provide complete cover shed in conveyor balts,

The unit should provide green belt as per State policy.

The unit should ensure compliance of all conditions as per permission granted by
Industrial Development Section, Govt. of Uttarakhand, District Magistrate and

UKPCB as well as conditions stipulated in State policy 2020 (¥&TTT I M

TEaT2)).

3. M/s Baijnath Stone Industries Pvt. Ltd., Vill. Tallagaon, Betalghat, Distt, Nainital (UK)

l

The units expedite to install ducting and scrub bing system in cover shed to arrest
dust.
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Il. The unit should provide proper complete cover shed in conveyor belts.
l.  The unit should provide green belt as per State policy 2016.
IV. The unit should provide flow meter at the water intake point and maintain
proper log book.
V.  The unit should take necessary permission from concerned authority for use of

surface water (River Koshi).

VI.  The unit should provide adequate settling tanks for wastewater treatment.
Vil.  The unit should ensure compliance of all conditions as per permission granted by
Industrial Development Section, Govt. of Uttarakhand, District Magistrate and

UKPCB as well as conditions stipulated in State policy 2020 (3EOmM @ W fﬁﬁ

e 2)).

Inspecting Officials:

1. Sh. Anurag Arya, Sub-District Magistrate, Koshya Kutauli

2. 5h. Runa Oraon, 5c. ‘D', CPCB, RD(N), Lucknow W

3. Dr. R.K. Chaturvedi, Regional Officer, UKPCB, Haldwam.

4. 5h. Rajpal Legha, Deupty Director, Geology and Mining, Nainital |

ﬁ“‘ b
5. Sh. Kundan Puri Goshwami, Nayab Tehsildar, Koshya Kutauli, Nainital %

6. Sh. H. C. Joshi, ASO, UKPCB, Haldwani 11! ]
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| Covered conveyor belt Kacha road
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M/s Shree Maa Girja Stone Crusher, Vill. Tallagaon, Betalghat, Distt. Nainital (UK)

|- it

Primary and secondary crusher in cover shed Raw material StOrage area

| : Settling Tanks
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Tubewell Flow meter at tube well




M/s Baijnath Stone Industries Pvt. Ltd., Vill. Tallagaon, Betalghat, Distt. Nainital (UK)

Settlin: tanks Green belt
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APpexure - i

Itern Mo. 01 [Court No. 1)

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

[Bv Video Conferencingl

Original Application No, 13272021
l.A, No. 122,2021)

Manoj Joshi Applicant
Yersus

State of Uttarakhand & Ors. Respondent(s)

Date of hearing: 24.06.2021

CORAM: HON'BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON
HON'BLE MR, JUSTICE SUDHIR AGARWAL, JUDICIAL MEMEER
HON'BLE MR. JUSTICE M. SATHYANARAYANAN, JUDICIAL MEMBER

HON'BLE MR. JUSTICE BRIJESH SETHI, JUDICIAL MEMBER
HON'BELE DR. NAGIN NANDA, EXPERT MEMEBER

ORDER

1.  Grievance in this application s violation of environmental norms in
operation of stone crushers by Maa MNanda Stone Crushers, Village
Ratoura, Kasba Betaalghaat, District Hﬁ.‘init.nl. Bajjnath Stone Industries
Jai Singh Building, Bareilly Road, Haldwani and Maa Girija Stone
Crushers Village Ratoura, Kasba Betaalghaat, District Nainital,
Uttarakhand. According to the applicant, the stone crushers are adjacent
te the river Kokl which originates in the 'hul.': of District Almora and
merges somewhere in river Ramganga in the plains of Chamraul, Uttar
Pradesh, adversely affecting the water and air. The operation of stone
crushers i in violation of the “Stone Crusher, Screening Plant, Mobile
Stone Crusher, Mobile Screening Plant, Hot Mix Plant, Readimix Plant
Policy, 2019" laying down minimum distance from the river, requirement
of water sprinklers to neutralize the dust and instaliing Dust and Noise

Contrel Dewise. Trangportation of the siones is also without reguisite



precautions against air pollution. Untreated toxic effluents are discharged

into the lotal stream which is source of drinking water

2. Having regard to the averments in the application, which are
sought to be supported by photographs annexed and the media reparts,
we find it appropriate to require a joint Committec of CPCB, State PCB,
SEIAA, Uttarakhand and the District Magistrates concerned, Nainital, to
undertake visit to the sites and sscertnin the compliance status of
functioning of the said stone crushers. The State PCE will be Nodal
Agency for Eﬂ-ﬂrdinﬂtiﬂnl and compliance. The Committes may give s
report within twa months by email at judicial-nger gov.in preferably in the
form of searchable PDF/ OCR Support PDF and not in the form of Image
POF and alss upload the same on website of State PCB simultaneously so
that the concerned parties/ Departments can access the same for further

course of action,

List for further consideration on Q8. 10.2021.

A copy of this order be forwarded to.the CPCB, State PCB, SEIAA,
Uttarakhand &nd the Districk Magistrate, Nainital by e-mail for

L

comphance

The applicant may furnish a set of papers to the CPCB, State PCB,
SEIAA, Uttarakhand and the District Magistrate, Nainital to facilitate

compliance of the above order,

LA, No. 122/2021 for exemption from translation stands digposed

Adarsh Kumar Geel, CP



Sudhir Agarwal, JM

M. Sathyanarayanan, JM
Brijesh Sethi, JM

Dr. Nagin Manda, EM

June 24, 2021
Original Application No. 132/2021
ANVT
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AN eryre- s

IVI/S SHRI MAA NANDA STONE CRUSHER

"Manafacturer « Al Type of Grit nnd Sand

i P

Village - Nulnicheck, Post Office - tietalghat, Pin Code - 263134, Distt. -
3 Malnllal Slate = Ultarokhand

SALE PURCHASE F.Y, 20-21
I MAT
F.¥-20-  MONTH OPE.STOCK PURCHASED  TOTAL SALE  CLO.STOCK
21
Apr-20  38972.60 38972.60 3B972.60
May-20  38972.60 858.00 39830,60 502270  34807.90
Jun-20  34807.90 17872.00  52679.90 453470  48145.20
Jul-20 A8145.20 4814520 452640 43G61B.80 '
Aug-20 . 4351880 43618.80 490410 3871470
Sep-20 38714.70 38714.70 500770 33707.00
Oct-20  33707.00 426.40 3413340 265120 @ 314BZ.20
Mow-20 ~ 31482.20 : 31482.20 - 143380 30048.40
Dec-20 30048.40 107740 3112580 622.10 30503.70
Jan-21 30503, 70 1803.70 3230740 3729.70 2857770
Fcb-21  2B577.70 2142250  50000.20 351020  A46490.00
Mar-21 464590,00 15724 .40 G2214.480 5125.50 57088.90
10TAL 59164.40 = 4107
ALE P H o
] M MT
£Y.21- MONTH OPELSTOCK PURCHASED TOTAL  SALE  CLO.STOCK
a2 ; ' P
‘Apr-21 | 570B8.90 677130  63BG0.20 1075140  53108.80
Mdy-21  53108.80 10170.10  63276.90 10519.30  52759.60
Jun-21 - 52759.60 12864.30  G5643.20 9G59.30  55984.60
Aug-21  A7928.10 4792810 361140 4431670  16.08.21
TOTAL LOR25, 70 s AFSa7.090 %
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_ __ Test Hup.unFI'_ e ,' ‘Heport Eu:!t . [ate af Issue -_j
Ambient Air Quality Analysis | AAQ-220721-01 17/07/2021 |
Fssnedl Tao: Shri Maa Nanda Stone Crusher
Adddress: Plot No. - 71, 72, 73, 74, Village — Darmin Naini Chowk., Betulghat
District- Nainital (Uttarakhand)
Sam mil i
sample Drawn By . Laboratory
Date of Sampling I | ) |
Sample Deseription : o Aymibient Agr
mampling Plan & Procedura i SOP-AAQDE
inlwvwis Durntion i 23072021 o 270072021
Swmpling Location ¢ Main Gare
Averigs Flow Rate of SPM (m*min ) FLET
Avernge Flow Rate of Gises (Ipm) T K
Samgling Instrument Lscd : RDS{PM ) FPS (PM: ) With Gascous Amachment
Weather Condilion ¢ Clear
ot L i =  TEST RESULT o
= . I S Limits as per
5. Mo | Paramcter Test Method Resulis Units Envirnnment |
— e - . - {P'I'ﬂrl."i:r-!'ﬂ'l'l :".I'
I Suspended Particulate Matter (SPM) [5:5182 Pan-[V | 3840 peim | SN0
Sy

. The sesubi given abawes are nebabed i e jesied saruple., m tecgived & snentioned Paiamiciers. Ihe cushomer sskod Gw e sbove fesin cmly
< Respondibility of the Laboesmory i limaied & the imsieed mng Gy
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TIFICATE

_ Test Report of

Ymbient Air Quality Analysis

[szned To:

Adlidress:

Shri Maa Nanda Stone Crusher
Flot Na. = 71, 72, 73, T4, Village = Darmin Naini Chowk, B!t.llgh.'ﬂt

District- Nainital (Uttarakhand)

Samplin Anin

Sample Drown By

Mhate of Sumpling :
Sample Description -
Sempling Plan & Procedure

Anabysis Bmtion

smpking Lacation

A verage Flow Habe of SPM (i )

Aseiage Flow Raie of Gases (lpm)

Sompling Instrument Lised

Weather Condition

Laboratory
XT2021
Ambient Air
SCN A ALV

IR0 o 2T012021
100 meter away from Jaw Crusher

TEST CER
Heport ‘-'."nd;' 3 Date of Issue
_AAQ-120721-02 27072021

Farametcr
|

il Suspended Particulate Matter (SPM)

C— = - _— - —_—

Morlesi

.09
1.0
RDE (M o) FPS (P03 ) With Gaseous Anachment
Clear
TEST RESULT .
=t lITIlI;-H"I pEr
Test Metlod Resulis Units | Enviresmeni
L . ' | (Protection] Ac.

15:5182 Pan-IV 386.0 pg fm’ J £10,1)
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Annexure - ;g,

SHRI MAA GIRIJA STONE CRUSHER
TALLA GAON, BETALGHAT, NAINITAL

SALE PURCHASE for the Period of 01.04.2020 to 31.03.2021

In MT
FY MONTH OPE. STOCK  PURCHASE TOTAL SALE CLO. STOCK
2020-21 Apr-20 34571.10 000 | 3467110 0400 3467110
May-20 34671.10 4948 50 35519.50 3956.51 35663.09
Jun-20 15653.09 485554 40518.53 4683.90 35834.73
Jul-20 35834.73 8000.00 44534.73 5677.10 39157.63
Aug-10 39157.63 0.00 39157.63 5974.10 33183.53
Sep-10 3318353 8.10 33191.53 5665.40 27526.23
Oet-20 27526.23 3004.00 3053023 2 5726.30 24803.93
How-20 2480393 4506.39 29710.32 5950.70 23759.62
Dec-20 23759.62 0.00 23759.62 5878.60 17881.02
Jan-21 17881.02 0.00 17881.02 5580.50 11900.52
Feb-21 11900.52 14639.40 26539.92 CE43.10 20696.82
Mar-21 10696.81 34EE 69 24185.51 5691.20 18404.31
JOTAL 4485062 61027.41
SHRI MAA GIRIJA STONE CRUSHER
* TALLA GAON, BETALGHAT, NAINITAL
SALE PURCHASE for the Period of 01.04.2021 to 16.08.2021
In MT
FY MONTH OPE. STOCK  PURCHASE TOTAL : SALE CLD, 5TOCK
202132 Apr21 18494.31 2530.00 21024.31 5583.70 15440.61
May-21 15440.61 29689.60 45130.21 449130 40638.91
Jun-21 40638.91 21667.12 62306.03 5722.00 56584.03
Jul-21 56584.03 0.00 5658403 5893.40 S0690.63
Aug-21 50690.63 0.00 50B90.63 3308.30 4738233 160821

ToyAL 5388672 24298.70
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LAYOUT PLAN

SRI MA GIRJA STONE CRESHER (F)LTD.
VILL. TALLA CALUNIDHANIY AKOT)
TEH:-BETALGHAT DISTT. :NAIMITAL (LK)
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Bafjnath Stone Industries Pvt. Ltd.
Vil Talla Goon, Tehai- Betalghat
Ditl- Malnfak- 261104
GET Ko CRAAGCEBGETHIZC \

MONTH WISE SALE B PURCHASE SUMMERY FOR, £Y. 2020-21 [IN TONS)
MAGMTH OF, STOCK PLURCHASE SALE CLOSING STOCK
Ape-20 23,5119 - - 29.511.92
Plany-20 19,511.52 B4EAD 1,189.33 28.168.99
Jun-20 28,168.99 17,156.90 1,785,05 4156084
Iul-20 £2.560.84 . 1568885 39,991 98
fug-20 35,991.98 - 2,697.86 37,294.12
Sep-20 37,284.12 - 8,434.07 28,800.05
Oct-20 28,800.05 - 12,829.05 15,871.00
Now-20 15,671.00 * £ 450,48 10,401.52
Dec-i0 10,401.52 1,038.00 19082 B, 248.70
Jan=31 6,148.70 1.573.00 2425.00 5 396,70
Feb=d1 5,356,70 1,181.00 4,300.37 1.185.33
Mar-21 2,185.33 8,205.00 5,460.00 4,530.33

Baijnath Stone Industries Pvt. Ltd.
Wik Talls Gaon, Tehsd- Delaighst
Dt Msinktal- 263134
GET Mo- 0BAAGCERSETHIZC

MONTH WISE SALE & PURCHASE SUMMERY FOR, FY, 2021-22 (1N TONS)
MONTH OFF, STOCE | FPURCHASE SALE CLOSING STOCK
Apr-11 4,930.33 sos020| 512308 7,B46.55
May-21 7.544.58 32,7495.00 6,700.50 3393165
fumn-21 33,9311.85 21,318.79 E670.20 40,580, 24
hul-21 49,580.24 - 6,248.90 43,331.34
1AUGZITO1GAUGZL | 433318 3,142.30 40, 180,04
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[ TEST CERTIEFIC J
 TestReportof [ Report Code | Date of Lssuc |
_Ambient Air Quality Analvsis AAQ-260721-029 1 3072021
Fszued To: M/s Baijnuth Stone Indusiries Pvi. Led.
Address: Khasra No. — 348, 351, 352, 353, 355, 291, Village - Tallagaon, Betalghat,

District- Nainital (Uttarakhand )

Sampling & Ana Diata

Sample Drawn By ¢ Laborator
Date of Sampling s 2072020
Sample Description : Ambient Air
Sampling Plan & Procedurs P BDP-AALNOE
Analysis Durstion : 2H0T2021 o 072021
Sampling Location : v 1D meter away from Jaw Crusher
Average Flow Rote of S5PM (m"/min.} : 1,0% =
Avernge Flow Rote of Goses (lpm) ST
Sampling Instrument Lised  RDS (PM ) FPS (PM: ) With Gaseous Anschment
Weather Condstion ¢ hear
| TEST RESULT
|
| l Limits as per
5, Mo Parameter Test Method Resulis Uniis Environment
| i (Protection) Acl. |
I, | Suspended Particulate Matter (SPM) | 15:5182 Pan-IV 20 | pgim’ 500.0
|
Motes:

1. The resolls given showe see relmed 10 the bested sample, is roocived & menbiosed pammeters. The astomer asked lor the sbove lests only
Wesponablily of the Laburalory is i 1 the seadoed ansosnt only

TR st peport will nod e genermed again, edher whally o in pan sitkoot prce werefien permession el the Tshomiony

T Beal Foporl will ot be mmed: for any publscinylogal parpose

The 1o samplbes. will be dispised T alfiey b vigpks Tromm the @i Of s Of leall ngpon, pilexs uital spegelicd by the cusleengt
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= __ Test Reportof ; __Report Code - Date of lssue ;
| .-"uml-lutnl Air Chuality Analvsis | AAQ-260T21-028 0072021

Issued To: M/s Baijnath Stone Industries Pvi. Lid.

Address: Khasra No. - 348, 381, 352, 353, 355, 291, Village — Tallagaon, Betalghat,

District- Nainital (Uttarakhand)
Samplin A

Sample Drawn By :  Laboratory

Drate of Sampling B | FA

‘.inmpl: IJ'r.-:'.-;:ripl.i-i:-n. - Ambient &ir

Snmpling Plan & Procedure : SOP-AACQ0E

Analysis Duration 27072031 1w 30077202 ]

Sampling Locanon : Main Gate

.ﬁ.l.erq;l.- Flaw Rate af SPM [n‘l’il‘l‘lr'.rl.! ! 1.07

Average Flow Hate of Gases (Ipm) I

Sampling Instrement Used . ROS(PMs) FPS (PM3z ) With Gaseous Attachmient

Weather Condition . Chear

v TEST RESULT
Limits as per
5 No Parameter Test Method Results Limies Environment
= (Protection] Act, |
| Suspended Particalue Mater (SPM) [5:5182 Pant-1V 3800 g m S0,

NoTes:
1. Tha resulis grven v pite ralaled o the leated samgle. as readived & mentioned paramssicn. The custamser siligd for the abovd 1S3l endy
2 Wesponashility of the Laboratory i limssed g0 the imaoiced mmomnd only
F Thes pest sepont willl ool be gencmiced sgain, either whidly or in pan, wihou prion writen |'|-|:||.-.'u-.uu|-.||'|h= (FTUVE T
& Thes sess moport willl nol be wsed for any pablicety‘logal parpose
5 Theé i seemphes. will e diageed ofl sfler o weekn froen the date o Hase of e rtpn?' u_;hﬁ.m.lmﬂrlﬂql bt Comiome
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Uttarakhand Pollution Control Board
@ “Gauradevi Paryavaran Bhawan"
W 46B, IT Park, Sahastradhara Road, Dehra Dun (Uttarakhand)

Web : www.ueppcb.uk.gov.in. E
Ref.: UKPCB/HO/Gen-1 83-51 4!2021/?

Speed Post

M/s Shri Maa Nanda Crusher,
Naini Chowk, Betalghat,

Vill. Darmin, Betalghat,
District Nainital ( Uttarakhand)

-mail : msukpcb@yahoo.com
Date: 4.10.2021

To,

Directions under Section 31(A) of Air (Prevention and Control of Pollution) Act-
1981, as amended.

WHEREAS, the Central Government has made the Water (Prevention and Control of
Pollution) Act, 1974 and Air (Prevention and Control of Pollution) Act, 1981: and vide
provisions of these Acts every water/air polluting industry/unit/operation/process is
required to obtain consent to establish and consent to operate from the State Pollution
Control Board; and

WHEREAS, for the purpose of protecting and improving the quality of environment and
preventing and abating environmental pollution, the standards for discharge/emission of
environmental pollutants from the industries, operations or processes have been
specified under the Environment (Protection) Rules, 1986; and it is mandatory to every
industry, operations or processes to keep their effluent/emission quality within the
specified norms all the time; and

WHEREAS, M/S Shri Maa Nanda Crusher, located at Naini Chowk, Betalghat, Vill.
Darmin, Betalghat, District Nainital, Uttarakhand (herein after referred as “Unit”) is a
stone crushing industry and categorized under orange category of industry; and

WHEREAS, under the Environment (Protection) Rules, 1986 standards for stone
crushing units are notified; and every stone crushing unit shall strictly adhere to
prescribed norms; and

WHEREAS, Hon'ble National Green Tribunal (NGT) in the matter of O.A. No. 132/2021
(IA. No. 122/82021) Manoj Joshi Vs State of Uttarakhand & Ors.. on dated 14.06.2021,
inter alia issued following directions:

2. Having regard to the averments in the application, which are sought to be supported by
photographs annexed and the media reports, we find it appropriate to require a joint
Committee of CPCB, State PCB, SEIAA, Uttarakhand and the District Magistrates
concemed, Nainital, to undertake visit to the sites and ascertain the compliance status of
functioning of the said stone crushers. The State PCB will be Nodal Agency for coordination
and compliance. The Committee may give its report within two months by email at judicial-
ngt@gov.in preferably in the form of searchable PDF/ OCR Support PDF and not in the form
of Image PDF and also upload the same on website of State PCB simultaneously so that
the concered parties/Departments can access the same for further course of action.

WHEREAS, in compliance of order of the Hon'ble NGT, Joint Team inspected the stone

crushing Units in questions on dated 17.08.2021 and observed some deficiencies with

respect to provisions of the Environment (Protection) Rules, 1986 as amended and
Contd........ page-2
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Uttarakhand Stone Crusher, Screening Plant, Mobile Stone Crusher, Mobile Screening
Plant, Pulverizer Plant, Hotmix Plant, Redymix Plant Anugya Nitti, 2020 as amended,
and recommended to issue following directions:

1. The Unit should provide ducting and scrubbing system in cover shed to arrest dust.
The Unit should provide adequate pucca settling tanks for wastewater treatment.
The Unit should provide water sprinklers with proper pressure per the State Policy,
2020.

The Unit should provide adequate green belt as per State Policy, 2011.

The Unit should complete metalled road as per State Policy, 2011.

The Unit should maintain proper logbook for water tankers used for sprinkling.

The Unit should ensure compliance of conditions as per permission granted by the
Industrial Development Section, Govt. of Uttarakhand, District Magistrate and
UKPCB, as well as conditions stipulated in State Policy, 2020.

Noobs

NOW THEREFORE, considering the observations and recommendation made by the
Joint Committee, and in exercise of the powers conferred under Section 31(A) of the Air
(Prevention and Control of Pollution) Act, 1981 as amended time to time, with approval
of the Competent Authority of the Board, the Unit i.e M/S Shri Maa Nanda Crusher,
located at Naini Chowk, Betalghat, Vill. Darmin, Betalghat, District Nainital,
Uttarakhand is hereby directed to ensure compliance of following, and submit
compliance report to Boards’ offices with 30 days of issue of directions. Failing which it
would be presumed that Unit is perpetually violating the provisions of aforesaid
Act/Policy and further action would be taken against the Unit, which include directions
to concerned authority for discontinue power supply of the Unit and/or imposition of an
environmental compensation as per decision of 23 Board meeting held on 29.11.2019.

The Unit shall provide ducting and scrubbing system in cover shed to arrest dust.
The Unit shall provide adequate pucca settling tanks for wastewater treatment.

. The Unit shall provide water sprinklers with proper pressure per the State Policy,
2020.

The Unit shall provide adequate green belt as per State Policy, 2011.

The Unit shall complete metalled road as per State Policy, 2011.

The Unit shall maintain proper logbook for water tankers used for sprinkling.

The Unit shall ensure compliance of conditions as per permission granted by the
Industrial Development Section, Govt. of Uttarakhand, District Magistrate and
UKPCB, as well as conditions stipulated in State Policy, 2020.
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1. District Magistrate, Nainital for kind information please.

2. Regional Officer, UKPCB, Regional Office, Haldwani (Nainital) for information and
necessary action. Compliance verification report be forwarded to this office in due
course of time.

3. Consent file of M/S Shri Maa Nanda Crusher, Betalghat, Vill. Darmin, Betalghat,
District Nainital, Uttarakhand. \

4. Guard File.

Membet Se ry
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Uttarakhand Pollution Control Board

@ “Gauradevi Paryavaran Bhawan"
N\ 46B, IT Park, Sahastradhara Road, Dehra Dun (Uttarakhand)
Web : www.ueppcb.uk.gov.in. E-mail : msukpctlgy;ahoo.com
Ref.: UKPCB/HO/Gen-183-514/2021/ 70 Date: 6.10.2021

Speed Post
M/s Shri Maa Girja Stone Crusher,

Vill. Tallgaon, Betalghat,
District Nainital (Uttarakhand)

To,

Directions under Section 31(A) of Air (Prevention and Control of Pollution) Act-
1981, as amended.

WHEREAS, the Central Government has made the Water (Prevention and Control of
Pollution) Act, 1974 and Air (Prevention and Control of Pollution) Act, 1981; and vide
provisions of these Acts every water/air polluting industry/unit/operation/process is
required to obtain consent to establish and consent to operate from the State Pollution
Control Board; and

WHEREAS, for the purpose of protecting and improving the quality of environment and
preventing and abating environmental pollution, the standards for discharge/emission of
environmental pollutants from the industries, operations or processes have been
specified under the Environment (Protection) Rules, 1986; and it is mandatory to every
industry, operations or processes to keep their effluent/emission quality within the
specified norms all the time; and

WHEREAS, M/S Maa Girja Stone Crusher, located at Vill. Tallagaon, Betalghat,
District Nainital, Uttarakhand (herein after referred as “Unit”) is a stone crushing
industry and categorized under orange category of industry; and

WHEREAS, under the Environment (Protection) Rules, 1986 standards for stone
crushing units are notified;, and every stone crushing unit shall strictly adhere to
prescribed norms; and

WHEREAS, Hon’ble National Green Tribunal (NGT) in the matter of O.A. No. 132/2021
(1.A. No. 122/82021) Manoj Joshi Vs State of Uttarakhand & Ors., on dated 14.06.2021.

inter alia issued following directions:

2. Having regard to the averments in the application, which are sought to be supported by
photographs annexed and the media reports, we find it appropriate to require a joint
Committee of CPCB, State PCB, SEIAA, Uttarakhand and the District Magistrates
concerned, Nainital, to undertake visit to the sites and ascertain the compliance status of
functioning of the said stone crushers. The State PCB will be Nodal Agency for coordination
and compliance. The Committee may give its report within two months by email at judicial-
ngt@gov.in preferably in the form of searchable PDF/ OCR Support PDF and not in the form
of Image PDF and also upload the same on website of State PCB simultaneously so that
the concerned parties/Departments can access the same for further course of action.

WHEREAS, in compliance of order of the Hon'ble NGT, Joint Team inspected the stone
crushing Units in questions on dated 17.08.2021 and observed some deficiencies with

respect to provisions of the Environment (Protection) Rules, 1986 as amended and
Contd........ page-2

"



Uttarakhand Stone Crusher, Screening Plant, Mobile Stone Crusher, Mobile Scresming
Plant, Pulverizer Plant, Hotmix Plant, Redymix Plant Anugya Nitti, 2020 as amended,
and recommended to issue following directions:

1. The Unit expedite to install ducting and scrubbing system in cover shed to arrest
dust.

2. The Unit should provide water sprinklers with proper pressure per the State Policy,

2020.

The Unit should complete cover shed in conveyor belts.

The Unit should provide adequate green belt as per State Policy.

The Unit should ensure compliance of conditions as per permission granted by the

Industrial Development Section, Govt. of Uttarakhand, District Magistrate and

UKPCB, as well as conditions stipulated in State Policy, 2020.
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NOW THEREFORE, considering the observations and recommendation made by the
Joint Committee, and in exercise of the powers conferred under Section 31 (A) of the Air
(Prevention and Control of Pollution) Act, 1981 as amended time to time, with approval
of the Competent Authority of the Board, the Unit i.e M/S Maa Girja Stone Crusher,
located at Vill. Tallagaon, Betalghat, District Nainital, Uttarakhand is hereby directed
to ensure compliance of following and submit compliance report to Boards’ offices with
30 days of issue of directions. Failing which it would be presumed that Unit is perpetually
violating the provisions of aforesaid Act/Policy and further action would be taken against
the Unit, which include directions to concerned authority for discontinue power supply
of the Unit and/or imposition of an environmental compensation as per decision of 23"
Board meeting held on 29.11.2019.

1. The Unit expedite to install ducting and scrubbing system in cover shed to arrest
dust.

2. The Unit shall provide water sprinklers with proper pressure per the State Policy,

2020.

The Unit shall complete cover shed in conveyor belts.

The Unit shall provide adequate green belt as per State Policy.

The Unit shall ensure compliance of conditions as per permission granted by the

Industrial Development Section, Govt. of Uttarakhand, District Magistrate and

UKPCB, as well as conditions stipulated in State Policy, 2020.

asw

Copy to:

1. District Magistrate, Nainital for kind information please.

2. Regional Officer, UKPCB, Regional Office, Haldwani (Nainital) for information and
necessary action. Compliance verification report be forwarded to this office in due
course of time.

3. Consent file of M/S Maa Girja Stone Crusher, located at Vill. Tallagaon,
Betalghat, District Nainital, Uttarakhand.

4. Guard File.

Member retary
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Uttarakhand Pollution Control Board

“Gauradevi Paryavaran Bhawan"
E? 468, IT Park, Sahastradhara Road, Dehra Dun (Uttarakhand)
Web : www.ueppcb.uk.gov.in. E-mail ; msukpcb@yahoo.com

Ref.: UKPCB/HO/Gen-183-514/2021/ 72— Date: £10.2021
: Speed Post
o,

M/s Baijnath Stone Industries Pvt. Ltd.,
Vill. Tallagaon, Betalghat,
District Nainital (Uttarakhand)

Directions under Section 31(A) of Air (Prevention and Control of Pollution) Act-
1981, as amended.

WHEREAS, the Central Government has made the Water (Prevention and Control of
Pollution) Act, 1974 and Air (Prevention and Control of Pollution) Act, 1981; and vide
provisions of these Acts every water/air polluting industry/unit/operation/process is
required to obtain consent to establish and consent to operate from the State Pollution
Control Board; and

WHEREAS, for the purpose of protecting and improving the quality of environment and
preventing and abating environmental pollution, the standards for discharge/emission of
environmental pollutants from the industries, operations or processes have been
specified under the Environment (Protection) Rules, 1986; and it is mandatory to every
industry, operations or processes to keep their effluent/emission quality within the
specified norms all the time; and

WHEREAS, Baijnath Stone Industries Pvt. Ltd., located at Vill. Tallagaon,
Betalghat, District Nainital, Uttarakhand (herein after referred as “Unit”) is a stone
crushing industry and categorized under orange category of industry; and

WHEREAS, under the Environment (Protection) Rules, 1986 standards for stone
crushing units are notified; and every stone crushing unit shall strictly adhere to
prescribed norms; and

WHEREAS, Hon'ble National Green Tribunal (NGT) in the matter of O.A. No. 132/2021
(I.A. No. 122/82021) Manoj Joshi Vs State of Uttarakhand & Ors., on dated 14.06.2021,
inter alia issued following directions:

2. Having regard to the averments in the application, which are sought to be
supported by photographs annexed and the media reports, we find it appropriate to
require a joint Committee of CPCB, State PCB, SEIAA, Uttarakhand and the District
Magistrates concerned, Nainital, to undertake visit to the sites and ascertain the
compliance status of functioning of the said stone crushers. The State PCB will be
Nodal Agency for coordination and compliance. The Committee may give its report
within two months by email at judicial-ngt@gov.in preferably in the form of
searchable PDF/ OCR Support PDF and not in the form of Image PDF and also
upload the same on website of State PCB simultaneously so that the concerned
parties/Departments can access the same for further course of action.

WHEREAS, in compliance of order of the Hon'ble NGT, Joint Team inspecte_zd th_e stone
crushing Units in questions on dated 17.08.2021 and observed some deficiencies with

respect to provisions of the Environment (Protection) Rules, 1986 as amended and
contd....... page-2
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Uttarakhand Stone Crusher, Screening Plant, Mobile Stone Crusher, Mobile Screening
Plant, Pulverizer Plant, Hotmix Plant, Redymix Plant Anugya Nitti, 2020 as amended,
and recommended to issue following directions:

1. The Unit expedite to install ducting and scrubbing system in cover shed to arrest
dust.

2. The Unit should provide proper and complete cover shed in conveyor belts.

3. The Unit should provide adequate green belt as per State Policy, 2016.

4 The Unit should provide flow meter at water intake point and maintain proper
logbook.

5. The Unit should take necessary permission from concerned authority for use of
surface water (River Kosi).

6. The unit should provide adequate settling tanks for wastewater treatment.

7. The Unit should ensure compliance of conditions as per permission granted by the
Industrial Development Section, Govt. of Uttarakhand, District Magistrate and
UKPCB, as well as conditions stipulated in State Policy, 2020.

NOW THEREFORE, considering the observations and recommendation made by the
Joint Committee, and in exercise of the powers conferred under Section 31(A) of the Air
(Prevention and Control of Pollution) Act, 1981 as amended time to time, with approval
of the Competent Authority of the Board, the Unit i.e Baijnath Stone Industries Pvt.
Ltd., located at Vill. Tallagaon, Betalghat, District Nainital, Uttarakhand is hereby
directed to ensure compliance of following, and submit compliance report to Boards'
offices with 30 days of issue of directions. Failing which it would be presumed that Unit
is perpetually violating the provisions of aforesaid Act/Policy and further action would be
taken against the Unit, which include directions to concerned authority for discontinue
power supply of the Unit and/or imposition of an environmental compensation as per
decision of 23" Board meeting held on 29.11.2019.

1. The Unit shall expedite to install ducting and scrubbing system in cover shed to
arrest dust.

The Unit shall provide proper and complete cover shed in conveyor belts.

The Unit shall provide adequate green belt as per State Policy, 2016.

The Unit shall provide flow meter at water intake point and maintain proper logbook.
The Unit shall take necessary permission from concerned authority for use of
surface water (River Kosi).

The unit shall provide adequate settling tanks for wastewater treatment.

The Unit shall ensure compliance of conditions as per permission granted by the
Industrial Development Section, Govt. of Uttarakhand, District Magistrate and
UKPCB, as well as conditions stipulated in State Policy, 2020.
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1. District Magistrate, Nainital for kind information please.

2. Regional Officer, UKPCB, Regional Office, Haldwani (Nainital) for information and
necessary action. Compliance verification report be forwarded to this office in due
course of time.

3. Consent file of Baijnath Stone Industries Pvt. Ltd., Vill. Tallagaon, Betalghat,
District Nainital, Uttarakhand.

4. Guard File.
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